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' Declaratmn of Keorak as Rub-Tehsil

* 1 254.Shri Lila Ram : Will the Minister for Revenue be pleased to State
whether there is any proposal under consideration of the Government to declare
Eeorak as Sub-Tehsil 1 district Kaithal ? ‘
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Opening of Girls College in the State

*1264. Sh; Sher Singh «+ Will the Minister of State for Education be

* pleased to: staté whether there is any proposal under consideration of the State

~Government to open new Degree College for Girls in cach district in the State, if
so, the details thereof 7
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Use of Tangri/Markanda Water

*1340, Shri Jasbir Mallaur : Will the Chief Minister be pleased to state
whether there is any proposal under consideration of the Government to use the
water of Tangri and Markanda rivers for ittigation purpose; if so,the details
thereof ?
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Allotment of site for Petrol Pumps

*1269. Sh. Anil Vij : Wilt the Minister of State for Urtban Developmentbe -
pleased to state — :

(a) whether any Jand site h:;as been allotted for setting up ".'af 'f’;é'trul
Pumps/Gas Agencies by the Urban Development Department in
the State since its meeption; and '

(b) if so, the name of allottees date of allotment, area of the land location
and the rate at which it was allotted ?
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- “Fhe appellant’s husband was a Cabinet Minister of the State at the-

relevant time. She claims allotroent and lease of the land in dispute
by virtue of meno dated 31-8-1995, Annexure R-6/6 and lease

deed dated 3-11-1995, Anmexure P-8.°
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Ratio of Police personnel-stations vis-a-vis population

*1381. Shri Rajinder Singh Bisla : Will the Chief Minister be pleased to
" state whether' théte is any proposal under considetation of the Government to
mcrease the miniber of police personnel and police stations in the State as per
norms/ratio: of pépulation ?
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Shifting of Girls High Scheol, Dabwali

#1305, Shri Sita Ram : Will the Minister of State for Eﬁucaﬁoﬂ be
pleased to state ; .
{a) whether it {s a fact that the building of Girls High School, Dabwaki
City is in dilapidated condition; and
(k) if o, whether there is any proposal under consideration of the

Government to shift the said school in the vacant bmldmg of Qld
Hospital ?
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Setting up of Sub-stations in Babadurgarch

#1321. Shri Nafe Singh Rathi : Will the Chief Minister be pleased to
state

(a) whether there is any proposal under consideration of the
Government to set up 220 KV, 400 KV, 66 KV and 33KV Sub-
stations at Bahadurgarh: and

(b} if s0, the time by which the aforesaid Sub-stations are likely to be
set up?
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Commissiontog of Unit -6 of Panipat Thermal Plant

#1360, Shri Krishan Lal : Will the Chief Minister be pleased to state
whether Unit-6 of 210 MW of Panipat Thermal Power Plant has been
comrmissioned, if so, the performance thereof ?

T w (ot et srenTen YeTeT ) @ S s, T e wE wiiE 9 210
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Tncreasein consumption of electricity

#1362, ShriRamesh Rana ;: Will the Chief Minister be pleased to state
whether there has been any increase in the electricity consumption in the 1 Industriai
sector; if so, the details thereof ?
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Construction of Ladhuwas Minor

#1297, Shri Jarnail Singh : Will the Chief Minister be pleased to state
whether there is any proposal under consideration of the Government to construct
the Ladhuwas Minor in district Fatehabad ; if so, the time by which it 15 hkel}r to

be completed ?

: gwmﬂaﬁ(ﬁ?ﬁmwzﬁm) =, AT ot S0 1Y W 98 Weig R B
ESiCdl gﬁ@#wﬁﬁﬁaﬁﬁr&rﬁw il I T ST F T 9 U B
w P wET el . L

Amount sanctioned for Veterinary Hospital

#1351, ShriBanta Rain : Will the Minister of State for Animal Husbandry .- *
be pleased 1o state -~

(a) the total amount sanctioned/released for the construction/repair of
Veterinary Hospitaly/SMC/Verterinary Dispengaries in the State
during the period from 11-3-1996 to 24-7-1999 ; and

(b) the total amount sanctioned/released for the construchion/repair of
Vety. Hospital/SMC and Vety. Dispensaries in the first and second -
phase of “Sarkar Apke Dwar” programmoe during the period from
25-7-1999 to 30-6-2001 and 1-7-2001 to 1-10-2002 7

Tgpurerss T TRt (el Higve sferare ) :
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Third phase of Sarkar Apke Dwar

%1436, Shri Ramesh Kumar Khatak : Will the Chief Minister be pleased
to statg--

{(a) the date on which the third phase of Saxkar Apke Dwar Programme
was started togetherwith the otal number of constituencies in which
thig progranmoe has been sta;rted so far ; and

(b) whether any amount has been sanctmmd for folfilling
the announcements of third phase ‘of the Sarkar’ Apkf_. Dwar
Programmme ? .
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Electris:i.ty copnections to Tubewells

*1275. Shri Karan Singh Dalal : Will the Chief Minister be pleased to
state— :

() the total momber of electricity connections to tubewells have been
released in the State during the year 2001-2002; and

(b) the total number of electricity connections to tubewells lying
pending in district Faridabad at present 7

syezr st} (2R aiver T eren ) :
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Upgradation of 33 KV Snb-station, Rasina - -
*1386. Shri Tejvir Singh : Will the Chief Minister be pleased to state—

(a) whether there is any proposal under consideration of the
Governtnent to upgrade the 33KV Sub-Station, Rasina, district
Kaithal to 132 EV; and

{b) if so, the time by which it is likely to be upgraded ?
s wopt (44 st usrer e )
(@ = 4w, Ren by § 39 38 Fodte vy R T wof
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Repair of road

#1345,  Shri Rasmbir Singh : Will the Chief Minister be pleased to
sfate-—-

(a) whether it is a fact that the Gurgaon Farukhnagar, road is damaged
badly from Wazirpur Mor to Farkhnagar ; and

(b) ifso, the time by which the aforesaid road is lileely to be repaired 7
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Release of contaminated water into Agra and Gurgaon Canals

*1338. Shri Udai Bhan : Will the Chief Minister be pleased to state whether
the Government is aware of the fact that the dirty and polhuted water of sewerage/
factories of Delhi is falling into Yamuuna river and that contaminated water is being
released to Gurgaon and Agra canal which is not fit for human consumption and
irtigation purposes; if so, the steps taken ot proposed to be taken to control the
releasing of such contaminated water into Agra and Gurgaon Canals 7'
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 Amowntsanctioned/released by HRDE,

*1418. Shri Batwant Singh Maina : Will the Chief Minister be pleased to
state the date on which the HR.ID.F. Board was constitiried and thereafier amount
sanctioned/released for the rural development works up to July, 1999 by the Board
together with the total arnount sanctioned/released for noal development works

during the period from August, 1999 to 28-2-2003 ?
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Service road from old fgn‘l;'idabad chowk to Ajronda Chowk

*1370. Shri Krishan Pal : Wil the Min.ister of Stqte for {hban
Development be pleased to State— R

{a) whether there was any service road from Faridabad NH-2 Old
Faridabad Chowk to Ajronds Chowk; if so, the present position
thereof ; A ‘ :

(b} whether the above said service road is nnder any illegal possession:
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{Sh. Erishan Pal ]
and

() if it is-under possession on of any person, the steps taken or

proposed to be taken to get the said road vacated from the
possesgors togetherwith the action taken against them ?
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' Distribution network of Ghaggar |

*1356 Shri Bhag Singh Chhbatar : Will the Chief Minister be pleased to
state whether there is any propesal under consideration of the Govermment o
utilize the Ghaggar River water by constructing distribution network; if so, the
details thereof ?
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Strengthening of Transmission System
*1374. Shri Shashi Parmar : Will the Chief Minister be pleased to state—

{a) the steps taken or proposed to be taken to strengthen the
transmission system in Bhiwani Distriet, togetherwith the details
thereof' : and

{b) the details of the works in hand which are likely to be comlcte:d in
next two years ?
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Releasing of Tubewell connections

*157. Sh. Dev Raj Dewan : Will the Chief Minister be pleased to state the
district-wise number of electricity cotnections to twbewells released in the State
during the period from 16-8-2002, to-date 7
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Mr. bpeaker Now, the Parliamentary Affairs Minister wﬂl ‘make obmlary
references.
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Myr. Speaker: Now the Parlmmﬂntary Affaivs Minister will move the
Motion under Rule 15,

Finance Minister (Prof, Sampat Singhj £ 8ir, I beg to move—

That the proceedings on the items of Buginess fixed for today be
exempied at this day’s sitting from the provisions of the Rule
‘Bittings of the Assemably’, indefinitely.

Mr. Speaker : Motion moveds..

That the pmceedmgs on the iterns of Business fixed for today be
exempted at this day's sitting from the provisions of the Rule
" “Bittings of the Assembly”, mdefinitely.
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M. Speaker : Question is—

That the procesdings on the items of Business fixed for today he
exempted at this day’s sitting from the provisions of the Rule
*Sittings of the Assembly’, indefinitely.

The motion was carried.

f-’-‘{misasawﬁ:{mm

M. Speaker : Now the Parliamentary Affairs Minister will move the Motion
under Rule 18,

Finance Minister (Prof, Sampat Singh ) : Sir, 1 beg to move—

That the Assembly at its rising this day shall stand adjourned
sine-die.

Mr. Speaker : Motion moved—

That the Assembly at its nsmg this day shall stand adjourned
sine-die.

My Speaker : Question is—
That the Assembly at its rising this day sha]l stand adjourned
sine-dieg,

" The motion was carried,

IR Ruids g wweem
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M. Speaker : Now, Shri Vaid Kapoor Chand (Chairperson, Committee on
Subordinate Legislation), will present the Thirty Third Repm of the Committes
on Subordinate Legislation for the vear 2002-2003.
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Mz Speaker : Now, Capt. Ajay Singh Yadav (Chairperson, Committee on

Government Assurances) Will present the Thirty Third Report of the Committes
on Government Assurances for the year 2002-2003.

Capt. Ajay Singh Yadav (Chairperson, Commitice on Govermment
Assurances) ; Sir, I'beg to present the Thirty Third Report of dig' Committee on
Government Assurances for the year 2002-2003.
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M. Speaker : Now, Shri, Ramesh Kuroar Khatak, Chairperson, Committee
on the Welfare of Seheduled Castés, Scheduled Trbes and Backward Classes,
will present the Twenty Seventh Report of the Committee on the Welfare of
Scheduled Castes, Scheduled Tribes and Backward Classes for the year 2002-
2003, '

Shri Ramesh Kumar Khatak (Chairperson, Committee on the Welfare of

Scheduled Castes, Scheduled Tribes and Backward Classes): Sir, I beg to present

the Twenty Seventh Report of the Comunitiee on the Welfare of Scheduted Castes,
Scheduled Tribes and Backward Classes for the year 2002-2003.

wf@rs amrden Tad e 5441 R

Mr. Speaker : Now, Shri Nafe Singh Rathi, Chairperson, Committee on
Public Accounts, will present the Fifty Fourth Report of the Commiitee ont Public
Accounts for the year 2002-2003, o the report of the Coreptroller and Auditor
General of India for year ended 31st March, 1998 (Civil and Revenue Receipts).

Shri Nafe Singh Rathi (Chairperson, Commities on Public Accounts) :
Sir, T beg to present the Fifty Fourth Report of the Committee on Public Accounts
for the year 2002-2003, on the report of the Compiroller and Auditor General of
India for vear ended 31st March, 1998, (Civil and Revenue Receipts).

i afeec i e #t 50 Ru

M. Speaker : Now, Shei Krishan Lal Panwar, Chairperson, Commitice o
Public Undertakings, will present the Fiftieth Report of the Commitiee on Public
Undertakings for the year 2002-2003 on the Reports of the Comptroller and
Auditor General of India for the years, 1998-9% & 1999-2000 (Commercial).

Shri Kvishan Lal Panwar : (Chairperson, Commitiee on Tublic
Undertakings ) : Sir, ¥ beg to present the Fiftieth Report of the Committee on
Public Undertakings for the year 2002-2003 on the Reports of the Compiroller
and Auditor General of India for the years, 1998-99 & 1999-2000 (Commercial).

iy TGS 345 RS

M. Speaker : Now, Shri Lila Krishan Chairperson, Committee on
Estimates, will present the Thirty Fourth Report of the Committee on Estimates
for the year 2002-2003 on the Budget Estimates for the year 2002-2003 Dairy
Development Department, '

Shri Lila Krishan (Chairperson, Comuniittes on Estimates) : Sit, T beg 1o
present the Thirty Fourth Report of the Committee on the Estimates for the year
2002-2003 on the Budget Estimates for the year 2002-2003 Dairy Development
Department,
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M, Speaker : Now, the Finance Minister will introduce the Haryana
Appropriation (No. 2) Bill, 2003 and will also move the motion for its
congideration,

. Finance Minister {Prof. Sampat Singh) : Sir, Ib&g mmlmduoe the Haryana
Appropriation (No. 2) Bill, 2003, '

Sir, 1 also beg to move— ‘

That the Haryana Appmpmatmn {No. 2) Bm be taken inlo
consideration at onee. .

Mr. Speaker : Motion moved—

That the Haryana Appropriation (Nc; 2) Bill be taken into
congideration at once.

Mr. Speaker : Question is—

That the Haryana Appropriation (No, 2) Bill be taken into
consideration at once.

The motion was carried, ‘
Mr. Speaker : Now, the House will consider the Bill Clause by Clause.
Claaepse-2
My Speaker ; Question is—
That Clause 2 stand part of the Bili,
The motion was carried.
Clanse-3
Mr. Speaker ; Queéﬂoﬁ fg—
That Clause 3 stand patt of the Bill.
' The motion was carried.
Schedule
Mr. Speaker : Question is— _
That Schednle be the Schedule of the Bill.
The motion was carried,
- Clause- 1
M. Speakey Que&um T
That Clause 1 stand part of the BilL.
The motion was carried,
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Enm:ﬁing Formula
M. Speaker : Question is —
That Enacting Formula be the Enacting Formula of the Bill.
- The motion was carried.
- Title
Mr. Speaker : Question i§— i
That Title be the Title of the Bill.
- The motion was carried.
Mr: Speaker : Now, the Finance Minister will move that the Bill be passed.
Fiua;;g:e Minister {(Prof. Sampat Singh) : Sir, I beg to tnove—
 ‘That the Bill b passed.
M. Speaker : Motion moved-
| That the Bill be passed. : 3
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Prof. Sampat Singh : Sir, it is the stage of voting. This is time for voting
only.
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Prof. Sampat Singh : Sir, every stage has been passed. Eve:rything has
been passed. Every Clause has beon passed. Even Title has been passed.
#ft iz e 5ot Them W, # e A ww gL
it aieer : G2 WIET, I O G U S g1 S 1 3 o A € v 31 e
X ] ‘

ilo wrra i ¢ v i, e W 9% o wia o SgkeE g Ak
- deteyy B O WY Y v 919 wEd @ O e 2 e seiga o e

TH UT GreMH W TIgH o, el u) aiel, SUE 9% SR Helgw, 19 geiel 9%

et foran wE et At fraver v 1 (e v )
=it i Ry g oy wEiaY, B 9 o Ao wred &
oY e : mwm T el | :
Prof. Sampat Singh: Hooda Sahib, 1 amnet addressing you. (Interruptions)

Speaker Sir, T am addressing you. srus s, ofF aiery ST ey &7 Y TRT T

T <1} e, o 1 e ) S ol U B T | el I U B T T e
g 3 . # R R UE T @) AR & o ) are we A o 8 S &
| SHOYIET TEe UIH B T (SN ) oreae WETE, S I 9 ury
AR R PN A R AR I A aRd S Wi R A (@R
Me. Speaker : Question is—
That the Bill be passad.
‘ The motion was carried.
M. Speaker ; Hon'ble members now, the House stands adjourned Sine-
die.
@] {The Sabba then * adjourned sine-die.)
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